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49. SHRI BABURAJ PARA IP : 
ill the Mini ter of HOME AFAIR ' 

pleased to state: 

~ a) whether tho e persons have also 
t rted getting pen ion u,nder Freedom 
ighters Pen ion Scheme (The Swantan-

trata Sainik Samman Pension Yojna) who 
orked underground and if ' 0 their total , 

number; and 

(b) if not, the rea on for not consider-
ing any of such case under the scheme 
on the basis of a certificate from prominent 
rc.volutionaries that a particular person 

ad undergone impri Oilment for five 
years? 

THE MINISTER OF STATE IN TH 
MINISTRY OF HOME AFFAIR 
(SHRI P. VENKATASUBBAIAH) : 
(a) and (b). Ye , Sir, A person who re-

ained underground for more than si 
months in connection with National 
Freedom Movement is eligible for grant of 

amman Pen ion provided he was; 

(i) a proclaimed offender; or 

(ii) one on whom an award for arrest/ 
.ead was announced; or 

(Hi) one for whose detention order was 
j sue.d but not served. 

Till now, 206 such persons have been 
anctioned pension under the cherne. 

ttiog up of hldustries in West Bengal 
by Foreigners 

550. SHRI HITIA MAHATA: Will 
the Minister of INDUSTRY be plea ed 
to state: 

(a) whether orne countries have 
shown their keen interest to set up indus-
tries in We t Bengal; and 

(b) if 'O~ the details th reof and action 
taken l) fr r i.n the matter? 

THE 
(SHRI 

MINISTER 0 INDUSTRY ... 
ARAYAN DUTT TIWARI): 

(a) and (b). The initiative for selection 0 
the foreign technology 'upplier, WJi1/or 
foreign equity partner lies with the 
Indian ntrepreneur. Details regarding 
fore.ign collaboration propo 1 approved 
by Government including those approved 
for industrie e are published on a quar-
terly ba j by the Indian Investment 
Centre ru a Supplement to it Monthly 
New letter. Copie. of th' publication 
ar" ent regularly to the Parliament 
Library. 

Demand of Tripura Go emment for 
Plan Allocation for Tripura for 1983-84. 

551. SHRI AJOY BISW AS: Will tho 
Mini ter of PLANNING be pleased to 
state: 

a) total amout of plan allocation for 
the year 1983-84 for different ates ot 
North region (State-wi e) ; 

(b) whether Government are a 
that the plan allocation to Tripura 
le s in comparison to other States 0 

orth Eastern region according to-
populatio,n rates; 

(c) the demand of Tripura Govern-
ment for plan allocation for 1983-84 and 
amount actually allotted; and 

( sJ) the rea ons for uch variations? 

THE MINISTER OF PLANNlN 
(SHRI S. B. CHAVAN): (a) The outlay ' 
agreed to for all the tate of the North 

astern Region e~ept A. am (for w ich 
di ussions have not yet been held) are a 
under: 

Manipur 
Meghalaya 
NagaJand 
Tripura 

(Rs. crores) 
52.80 
56.3~ 

51.. 
58.0(J 

(b) The per capita Plan outlay of Tri-
pura is less than that of Manipur, Megba-
laya and Nagaland, though in terms of 
unit area, Tripura'~ outlay is the highest. 

(c) and (d). The Tripura Government 
had proposed an outlay of R . 5.9.( 

.. 




